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ORDER 

hatterjej'.0 

The petiticner t s father was a Clerk who retired 

from service on 30.6.85 and subsequently died on 28.7.86. 

Thereafter, his wife had been drawing family pension upto 

the. date of her death on 6.8.90. The petitioner was getting 

familypensionupto.l4thJanuary,1995 when the Railway 

Respondents topped payment  as according to the records of 

the Railway, the applicant had attained, the age of 25ears 

The petitioner contends that as a matter of fct, be was  

aged about 20 years on the same date as per records annexed 

to this petition. The applicant also made a representation 

dt.3,12.96 before the respondents no.3 and 4 to consider 

the same which is still pending. 

We have heard the id. counsel for both the parties 

and have perused the application with all its enclosures. 

As the applicant has made this instant application for a 
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diection upon the respondents to consider his representation 

dt,3.12.96 which is still 	pending bf ore the respondents 

no.3 and 4 , wea also consider it 	to dispose of the 

applIcation with a direction upon the respondents, in particular, 

respondents no. 3 and 4 to treat the application together with 

annexures as a representation for the reliefs claimed tba. 

and to dispose it of by passing a reasoned order within 10 weeks 

from the date of communication of this Order and communicate 

the same to the applicant within 2 weeks thereafter. Application 

is accordingly disposed. No order as to costs. 

Copy of the .appiication and the annexures and a copy of 

the Order passed this day be served forthwith upon all the 

respondents 

Gartified Copy of this Order he xd given to the 

applicnt by Monday next i.e. by 8.9.97. 

(i S.Mukherjee) 
Memher(A))  
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'lice-Chai rrnan0 


